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Sir,

Copy to :

with reference to your letter on the subject cited above, I am directed to informyou that your prayer for speciar casuar reave on oe .Tiirqand o8.u.2024, arong withstation reave permission from the *"ning 
-oi 

o; .rr.2o24 tirt the morning ofo9'Lt'2o24, has been granted. The next senio, ioJ :,r=a-rc,ri om.", .r.,,ril[ "i'in"'il,r,would remain in charge of your Couft and Office, Orr,rg yru absence.

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,
District & Sessions Judge,
Jorhat.

Special Casual teave.

Letter No. JJNtO2B4l2O24 dated 28.10.2024.
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Dated Guwahati ,n"f \ooour, roro.

Yours faithfully,

stl-

REGTSTRARTVTcil-ANCE)

q.tt.L11

'/rn"project Manager, cauhati High Court.


